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MOTION FCR EXTENSION OF TIME 
FOR PRESENTATION OF THE REPORT 
OF THE JOINT COMMITTEE OF 1 HE 

HOUSES ON THE MEDICAL 
TERMINATION OF PREGNANCY BILL,  

1969 

SHRI MULKA GOVINDA REDDY 
(Mysore) ;  Sir, I move : 

"that the ime appointed for the 
presentation if the Report of the Joint 
Commit ee of the Houses on the Medical 
Termination of Pregnancy Bill, 1969, be 
further extended up {o the firsl day of the 
Seventy-fourth Sessioi   of the Rajya 
Sabha." 

The question   VOS put and the motion 
wns adopted. 
 

STATEMENT    BY  MINISTER    RE-
LATING   TO   I3ELHI   UNIVERSITY 
(AMENDME MT),   ORDINANCE. 1970 

THE MINISTER OF EDUCATION AND 
YOUTH SERVICES (PROF. V. K. R. V. 
RAO) : Sir, I beg to lay on the Table a 
statement (in English and Hindi) explaining 
the circumstances which necessitated 
immediate legislation by the Delhi Ui iversity 
(Amendment) Ordinance, 1970 [Placed in 
Library. See No LT-3658'70] 

REFERENCE    TO    THE    DEMAND 
FOR    SETTING    UP    A    SECOND 

STEEL  PLANT IN   ORISSA 

SHRI MULKA GOVINDA REDDY 
(Mysore) : Mr. Deputy Chairman, Sir, I would 
like to draw the attention of the Government to 
the fact that in Orissa there is a complete 
bundh in which all political parties and the 
entire people of Orissa have participated to 
draw the attention of the Government of India 
to the injustice done to them in not 
establishing a steel plant in Orissa. Members 
of Parliament belonging to all parties are 
performing dharna in front of the Prime 
Minister's residence today. Therefore, it is 
imperative that the Government of India 
should come forward with a statement with 
regard to the reasonable and just demand made 
by the people of Orissa for establishing a steel 
plant there. I, therefore, urge the Prime 
Minister to make a statement in this House 
with te-gard to the question that has now been 
raised by the people of Orissa with regard to 
the establishment of a steel plant in Orissa. 

SHRI BHUPESH GUPTA (West Bengal) : 
We fully support the demand for a second 
steel plant in Orissa. I think this legitimate 
demand should be accepted. 

{Some hon. Members stood up in their seats.) 

MR. DEPUTY CHAIRMAN : Let there be 
no discussion now. The Chairman had 
allowed Mr. Mulka Govinda Reddy to raise 
this question in the House. He has raised it. 
Let there be no discussion at this moment. 

SHRI    DAHYABHAI    V.    PATEL 
(Gujarat) : Kindly allow two minutes to 
Members to say something. Steel plants are 
being given on consideration of vote-catching 
and not on the economics of it. Steel plants 
should be located on the basis of economics, 
production of steel and not merely for vote-
catching as is being done. Three steel plants 
have been announced. The question is : How, 
why and where ?   There is abun- 

MR. DEJ'UTY CHAIRMAN : Copies will 
be circulated. If you want, you may give 
notice of a motion. 



147      Reference to the demand        [RAJYA SABHA]            for setting up a second 148 
steel vlant in Orissa 

IShri Dahyabhai V. Patel.] dance of iron 
ore. Where there is possibility of having 
another steel plant it is being neglected. 
Therefore, the people of Orissa are quite 
rightly agitated over this. The attention of the 
House must be drawn to this aspect. 

KUMARI SHANTA VAS1SHT (Delhi) : 
When some Members of Parliament went to 
see the Prime Minister, she went out through 
the backdoor without seeing them. She should 
have heard and talked to them and even given 
an assurance. Instead she went away by the 
backdoor. 

 

THE LEADER OF THE OPPOSITION 
(SHRI S. N. MISHRA) : Sir, this is another 
subject. But my submission is... 

MR. DEPUTY CHAIRMAN : We have 
had enough discussion about it. 
SHRi S. N. MISHRA : I was frying to catch 
your eye. I thought that the hon'ble Member 
was going to refer to the same subject but he 
switched over toanother point. 

SHRI S. N. MISHRA : Sir, the question of 
location of the steel plants has taken a very 
serious turn. Now, recently the Prime Minister 
was pleased to make a gift of two or three steel 
plants to certain States. Now here is a State 
which is a candidate for a steel plant; probably 
they have advanced very plausible arguments in 
its favour. How is Parliament to judge about it ? 
The Prime Minister without consulting the 
Planning Commission has been making a gift of 
the steel plants. We do not know on what 
rational grounds she has been doing this. In 
fact, the general impression is that it is out of 
electoral considerations that she has been giving 
a go-by to planning principles and priorities. 
Now the Orissa people are completely united on 
this issue. There is a complete "bandh" in 
Orissa and all the Members—almost all—
belonging to both the Houses of Parliament are 
staging a "dharna" at the residence of the Prime 
Minister. Now, what exactly do you expect us, 
Mr. Deputy Chairman, to do in this matter? The 
only thing that we can do is to demand that the 
Prime Minister should come forward with a 
comprehensive policy statement on the location 
of steel plants, and also supply to us the reasons 
that have im-! pelled her not to grant a steel 
plant to Orissa, because in view of the universal 
demand in Orissa, there must be a plausible 
case for the location of a steel plant in Orissa. 
Would the Prime Minister come forward with a 
comprehensive policy statement on the location 
of steel plants ?    That is the main issue. 
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SHRI  BHUI'ESH GUPTA:   Sir,... 

MR. DEPUTY CHAIRMAN: Please sit 
down. We have had enough discussion on this 
n> w. 

SHRl   BHU PESH    GUPTA :    Two 
Members of P irliament met the Prime Minister 
and t ley were told that after the completion of 
something, it would be given. Ther fore, a 
statement should be made here. This is a 
suitable occasion for the Pr, me Minister to 
come and announce that this steel plant would 
be granted. 

SHRl MAHAVIR TYAGI (Uttar Pradesh) : 
Wly did the Orissa people not exercise 
pressure earlier? They have done it r, >w; they 
will have it. 

MR DEPU'iY CHAIRMAN : Now, Mr. 
Yadav. 

REFERENCE TO   ALLEGED   POLI-
TICAL  MURDERS  IN   MUZAFEAR-

PUR 

 
 


